FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF MAGNESITA REFRACTORIES
PRIVATE LIMITED

1 NAME OF CORPORATE PERSON Magnesita Refractories Private Limited
2 DATE OF INCORPORATION OF 14.05.2011

CORPORATE PERSON
3 AUTHORITY UNDER WHICH | RoC-Mumbai

CORPORATE PERSON IS

INCORPORATED/ REGISTERED
4 CORPORATE IDENTITY NUMBER / | U51909MH2011FTC217495
LIMITED  LIABILITY  IDENTITY
NUMBER OF CORPORATE PERSON

5 ADDRESS OF THE REGISTERED | Gala No. 18, Noble Industrial Estate No.1,
OFFICE AND PRINCIPAL OFFICE Navghar Vasai Road (East), Palghar,

(TF ANY) OF CORPORATE PERSON Mumbai, India - 401202

6 LIQUIDATION COMMENCEMENT | 24.06.2025

DATE OF CORPORATE PERSON

7 NAME, ADDRESS, EMAIL ADDRESS, | - Vipin Agarwal,
TELEPHONE NUMBER AND THE | - C/o AVM Resolution Professionals LLP,
REGISTRATION NUMBER OF THE 8/28, (3rd Floor), W.E.A., Abdul Aziz Road,
LIQUIDATOR Karol Bagh, New Delhi 110005.

- vlp.magnesita@gmail.com

011 41486026/27, Mob. 9810634405

- IBBI/IPA-001/IP-P-02391/2021-2022/13680
8 LAST DATE FOR SUBMISSION OF 24.07.2025

CLAIMS

Notice is hereby given that the Magnesita Refractories Private Limited has commenced
voluntary liquidation on 24.06.2025.

The stakeholders of Magnesita Refractories Private Limited are hereby called upon to submit
a proof of their claims, on or before 24.07.2025, to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Name and Signature of the Liquidator: Vipin Agarwal
Date: 28.06.2025

Place: New Delhi
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FORM A

PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insolvency and Bankruptcy Board of India
{Violuntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS

OF MAGNESITA REFRACTORIES PRIVATE LIMITED
1. Name of Corporate Person  Magnesita Refractories Private Limited
2 | Date of ncorporation of Corporate Persan | 14:05.2011
3| hutharity undar which Comporate Reqisber of Companies, Mumbei
| Prson s incompeorated registered _
4. | Corporale idantity number | imiad Bebiity | US1B09MHZ0TIFTC217455
{cenkty number of Carporata Parson _
5| Addrass af the regisiared Cffice and izala Mo. 18, Mable Industriaf Estate No.1, Navghar
Principal office (# any) of Corporale Person | Visal Road (East), Palghar, Mumbai, india - 401202
B.| Liguidation commencement date of 24062025
| Comperate Person . |
7. Mame, addvess, email address, fefephone | Vipin Agarwal
raimbar and the regitation number of Add.: Cho A Resclutan Professicmals LLP,
the Liquidatar 828, (3rd Floor), WE A, Abdul Aziz Raad
karal Bagh, Mew Delts 110005
Email: vlp-magnesila@@gmrall com
Telephome; 011 1LBGI26T, Modb,; B0 10634405
Fegn, Ro.: [BESIRAG0P-F-0E380 200 -2 21 3650
8| Last date for submission of claims | 24.07.2025 '
Wotice-is hersby given thal the Magnesita Refractories Private Limited has commeanced wolumiany
ipuidaton on 24.06.2025,
Tha stakeholders of Magnesita Refractorios Private Limited are horsby caled upon fo giibmd a prool of
their claims, on or before 24,07, 2025, iofhe quidstor 8¢ the eddrass menfioned agains! fem 7
The firancial creditans shall submit ther proal of Saims By eleclranic maans only, Al other staksholders
may submitthe proof of diaims in person, by pestor by electronic means
Submission of false or misleading proofs of claim shall attract penalties.

ad!-

Vipin Agarwal
Liquidator, Magnesita Refraciones Private Limited
Regn. No.: [BENIPA-001/1P-P-02391/2021-2022/1 3680

Date: 26,06 2025
Place: Nz Del

BAJAJ STEEL INDUSTRIES LIMITED

Registered Office : Plot No. C-108, MIDC Industrial Area, Hingna,
Magpur - 440016 (MH) India. Tel.: 07104-238101, Fax : 07104 - 237067,
E-mail : ¢z_legali@bajajngp.com; Wabsits | www. bajajngp.com.

CIN : L2T100MH1961PLCO11936

NOTICE TO THE SHAREHOLDERS OF THE COMPANY
For transfer of shares to the Investor Education and Protection Fund

IEPF) Account (As per Section 124(6) of the Companies Act, 2013)
In terms of requirements of Section 124(6) of the Companies Act, 2013
read with Investor Educalion and Protection Fund (IEPF) Authorty
{Accounting, Audit, Transfer and Refund) Rules, 2016 {"the Rules"), as
amended, the Company is reguired to fransfer the shares, in respect of
which the dividend remains unpaid or unclaimed for a period of seven
consecutive years, to the |[EPF Account established by the Central
Government. A separate communication shall also be sent to all the
shareholders, who have not encashed the final dividend for the financial
year 2017-18 declared and paid by the Company, which are liable to be

transferred to IEPF Account as per the said Rules.
Alist of such shareholders who have not encashed their dividends

for seven consecutive years and whose shares are therefore liable for
transfer fo the IEPF Account is available on the website of the Company
al hitps://bajajngp.com/investor-relations/communications-to-

shareholders-notices/.
Shareholders are reguested to forward the requisite documents,

as per the above-mentioned communication, to the Company's
Registrar and Share Transfer Agent (RTA) i.e. Adroit Corporate Services
Pyt Ltd., to claim the unclaimed dividend amount and shares. Notice is
hereby given that in the absence of receipt of a valid claim by the
shareholders, the Company would be transferring the said shares to
|EPF Account without further notice in accordance with the requirement

of the said Rules,
Please note that no claim shall lie against the Company in respect

of unclaimed dividend amount and shares transferred to |IEPF pursuant
to the said Rules. Please note that after such transfer, Shareholders
[Claimants can claim the transferred shares along with dividends from

the IEPF Authority, for which details are available at www.iepf.govin,
For any information/clarifications on this matter, the concerned

Shareholders/Claimants may write to the Company al
cs_legali@bajajngp.com or RTA Adroit Corporate Services Pyt Ltd., 18-
20, Jafferbhoy Ind. Estate, Ground Floor, Makwana Road, Marol Naka,
Andheri (E), Mumbai 400059, India. Tel/Direct: (0122 42270400, E-mail:

info@adroitcorporate.com.

@ P For Bajaj Stesl Industries Limited
Date ; 28.06.2025 Rachit Jain
Place : Nagpur Company Secretary

ﬁﬂﬂmﬁg ij) Union Bﬁﬁcﬁ

T YA e A STl o ol Uneeesicng

Tardeo Mumbai {31540) Branch, Addrazs Al 251-8. Selthna Housa, Tardeo Road
Tardeo, Mumbai, Manarashira - 400007
Contact Me; 2302209 Mall id : ubinl531844@unicnbankofindia. bank
Ref: SAR3I1940627T88205990242526 Date: 15.05.2025
To

The Borrower's
1. Ganeah Kumar Prakash Agrawal, 1/302 Evershine Pine Building Mo, 1234 Megr
Shubham Hotel Beverly Park Mira Road East Thane MAH 207107 I
2. Seema Mangilal Gupta, A-B04 Dhearaj Regency OfFF W E Highway Mear Bhor
Incustries Bonvall East Mum MAH 400066 in
SirfMadam,
Notice undar 520,13 (2) read with Sec.13 (3) of Securilisation and Reconstruction of
Financial Asgels and Enforcement of Sacurity InterestAct, 2002
The addresses Mo 1 herein have availed the following credit faciites from owr Tardea
Mumbai (31840) Branch and failed lo pay the duesfinstalment! interast ! operate the
actounls satisfacionly and hanag, o lerms of he BRIl gusdelines &8 10 the | o
Recognition and Predentia! Accounting Moems, your aocount's has/have been
classified as Mon-Performing Asset a5 on 07.04.2025. As on 30.04.2025 a swm of
Rs, 37, 03,078,993 (Rupees Thirty Seven Lakh Three Thousand Saventy Eight and
Paiza Minety Mine only) is outstanding In your account’s
The particudars of amount dus to the Bank from Mo.1 of yow in respect of the aforesaid
account's ans 2 under:

Cutstanding | Un applied Cost/
Type of Amount  [interest woe.f.| Penal Charges
Facility as on date | 07.04,2025 | Interest incurred | 1otal dues
of MPA l.e. as to (Simple) b Bk
on OT.04.2025| 30.04.2025 y 5
GEMNERAL R%. Rs, 0.00 Rs,
HOME LOAN | 35,77,001.24 | 12607775 : 37.,03.078.599
Ra,
Total Dues 37.03.078.99

Tor seecure the repayment of the monies due or the monlas Thal may become due 1o he
Bank, Ganeah Mumar Prakash Agrawal & Seema Manghal Gupta, had /fhave
axacuted documeants ocn 07022023 and created sacurnity interest by way of:
Morlgage of immavable propery described hasein Below: | A Residential Flat
No.806, area admeasuring 42.19 sq. mirs,, (Carpet Area), be equivalent to 32,67
sq. mirs., plus balcony area 3.63 sg. mirs., plus Deck area 5.88 sg. mirs., on the
Bth floor, in the building no. X, project known as WISTERIA SQUARE, and
constructed on all that plece and parcel of kand bearing Survey No, 105, Hissa
HNo.1 2 lylng being situated at Village Ghodbunder and within the Taluka limits of
Thane and in the Registration District of Thane and in the local imits of Mira
Bhayander Municipal Corporalion,
Il. & Resldential Flat Mo B0S5, area admeasuring 42,19 sq. mtrs., (Carpet Area), le
equivalent to 32.67 sq. mtrs., plus balcony area 3.63 sg. mirs., plus Deck area
583 sg. mirs,. on the 8th flogr, in the building no. XHl, project known as
WISTERIA SQUARE, and constructed on all that plece and parcel of land bearing
Survey No 108, Hizsa Ne.1 2 lying being situated at Village Ghodbunder and
within the Taluka limits of Thane and in the Registration District of Thane and in
the local limits of Mira Bhayander Munlcipal Corporation,
Therefore, You are hereby called upon in terms of section 13(2) of the Securitisation
and Reconstructon of Financial Assats and enforcement of Security Interest Act,
2002, to pay & sum of Rs. 37,03,078.99 togedhuer wilh further iInlerast and Snarges al
the contractial rate as per the terms and conditions of loan documents sxecuted by
you-and discharge your lighilifias in full within 60 days from the daie of receipt of this
nofice | Tading which, we shall be constraimed (o enforoe the aloresad secunties by
exarclaing amy orall of the rights given under the said Acl
Asper section 13 {13) of the Act, on receipt of this notica yvou are restrained fpreventad
Iromt dispasing of ardealing with he abowve secunties witheal the consenlof the Bank
Your atbenbon |s invited to provisions of sub-section (8) of Section 13of the BARFAESI
inrespact of ime evailable, o redeem the sacured aesets.

Yours Faithfully,
S4/-
Authorlsed Officer

PFIZER LIMITED

Regd. Office : 18021901, The Capital, Plat Mo, C - 70, G Block,
Bandra kurla Complax, Bandra {E), Mumbai, Maharashtra, 400051
This I= 10 inform the general public thal Original Share Cerlificateds) issuéd by
FPizer Limitad, tha details of which are mentoned bebow, have been lostmisplacesd
and an application has been made by the holdersis) for issuance of Duplicate
Share Cedificatels) in respect thereof

Name(s) of Folio |Certificate| Distinctive Nos, | Mo.of

the Holder Mo, Mao. From To Shares
Pramod: Manalal Vyas | POD0T 380 S 22997R1-22959280 il
“Pramod Nanalal Vyas POO07380| 10513 | &110695-4170700 | 06
Pramad Manglal Vyas | POOOT 380 10850 | Z7V94061-2794065 05
Framad Manalal YWyas | POOOT380 BOZ223 SH43220-5843238 0
Pramod Manalal Yyas | PODOS 380 Bl224 DB43230-584 3044 (§1:3
Pramod Manalal Vyas |PODO7380] 147251 |106B0427-10680436] 10
Pramad MNanalal Vyas |POOO7380| 178308 | 1825835-1825847 13
Framad Manalal Yyas | POOOT380 301634 | 16B07GS0-16807 r39 Sl
Pramod Nanalal Vyas [PO0O7380] 301635 [ 16807 740-16807745] 10

Any person who has a clalmcin respect of the said shares or objection to the
issuance of tha Duplicale Share Certificate shall lodge such claim or abjection
with the Company &t its regisiered office within 15 (fifteen) days from the
publication of the notice or elze the Company will proceed to issue duplicate
share cedificatals) in faver of ihe halder{s) withoul any furthar dalay,

Piace : Mumbai Mame of the Holder
Date : 2762025 Late Pramod Manalal VWyas

REF: BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, AT MUMBAI
INTERLOCUTORY APPLICATION NO 1898 OF 2023
IN
COMPANY PETITION (IB) NO. 4563 OF 2019
Kailash T Shah .. Applicant/Resolution Professional of Corporate Debtor

Vs.

Narendra Patel & Ors ...Respondents

IN THE MATTER OF

UltraTech Cement Limited ... Petitioner

Vs

Jaatvedas Construction Company Private Limited. ... Corporate Debtor
To

Mr. Bhavesh Karsandas Patel A-202, Mahavir Empress,Kirol Road, Cama Lane,Ghatkopar,

Mumbai,Maharashtra, India-400086 ...Respondent No.1

Mr. Narendra Patel

21 Floor, 2101, The Address panorama, LBS Road, Near Godrej Gate No. 01, Opp R City

Mall, Ghatkoper West, Mumbai-400086. ...Respondent No.2

Mr. Hitesh Patel

Flat No. 1502 15th Floor, Wadhwa Group Vista Building, L B S Marg CTS No. 50, 50/1 To 7

50/35 To 44, VTS Gharkoper West, Mumbai 400086. ...Respondent No.3

Mr. Ashok Mewani

Flat No. 1602, Tower I, Odyssey, Hiranandani Gardens, Powai, Mumbai 400076.
...Respondent No.4

1. The captioned Application under Section 66 and 67 of the Insolvency and Bankruptcy Code,

2016, was filed on 04.05.2023 by Mr. Kailash T. Shah, Resolution Professional of Jaatvedas

Construction Company Private Limited.

2. Take Notice that the next date of hearing in the captioned matteris 05.08.2025.

3. This substituted service is being issued in compliance of Order dated 09.04.2025 passed by the

Hon'ble National Company Law Tribunal, Mumbai Bench-II.

4. Any Respondent desirous of opposing the Captioned Application should send to the

undersigned, a copy of his affidavit, signed by him or his advocate, with his name and address, so

as to reach the Applicant not later than two days before the date fixed for the hearing of the

Application. Acopy of the Application will be furnished by the undersigned.

Date: 28.06.2025
Place: Mumbai

Kailash T. Shah
Resolution Professional of
Jaatvedas Construction Company Private Limited

dotel db Canara Bank

AT BT = AT A Gt od Indm Linderalk ng

ARM BRANCH, MUMBAI
4h Flogr, Canara Bank Building Ads Marzban Sirel, Ballard Estale
Murmbal = 200 001, Tel.: Be55946054, Email: ch23608Ecanarabank, com

SALE NOTICE

E-AUCTION SALE NOTICE FOR SBALE OF IMMOWVABLE PROPERTIES THE
SECURITISATION AND RECONSTREUCTION OF FINANCIAL ASETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH RULES 8({&) &
3 OF THESECURITY INTEREST (ENFORCEMENT) RULES 2002,

Moties |5 hereby given o hd pubdc in gemeral and in pacbcular o thi Bormower (5] and
Guarantor (s) that the below described immovabie property mortgeged’ charged to
the secured Creditor, the Physical Possession of which has bean taken by the
Authansed CiMicar of Canara Bank | will B Sokd an A% iS5 whene 157, A% |5 what 157 on
19,07.2025, for recovery of s, 41 88 466,89 (Rupees Forty One Lakhs Elghty
Eight Thousand Four Hundred Sizty Six and Paisa Eighty Mine Only) as on
31052025 plus further [ntarest and cost from 07,06, 2025 dua (o ha ARM Branch of
C-anara Bank Bormowers — Mis. Pawan Enterprise, through its Partners Mr,
Omakar Vilas Bhagwat & Mr. Prasanna Prashant Mahajan & Guarantor cum
Mortgagor Mrs. Vaijayanti Vilas Bhagwat.

The reserve price and the earmest money deposit wil be s mentioned batow

_ Reasnn Earnest
Lot Dascription of tha Property Price Maonay
Deposit
Al that Piece and parcel of Basdantial Flat Ma, 7
& 8, 13t Floor, Buillding Mame *Shukratara CHS
Lid.” Swami Samarth Magar, Survey Mo, 11,
Hisga No. 1 & 2, 5. No. 10, H. No. 2/B/1 & 2/B/2,
Eﬂﬂ% —;Falegan:-n Dabhade, Tﬂagaﬂn Epakfrn R -

q oad, Taluka - Maval, Dist - Pune, : f
admeasuring 835 Sq. FT. in the name of Mrs, 28,00,0001- | 2,090,000/
asjayant Vilas Bhagwat Boundaries — Morth —

Intermal Road, South = Open Land, East -
Sumukh Building, West—Internal Road
CRESAIID - 400028885289

Tha Eamest Maney Deposit shall he deposited on or before 18.07.2025 upto 5.00 p.m.
Cetails of EMD and ofher documents are to be submitted fo sarvice gravidaer on ar
betore 16,07, 2025 up ta 5,00 pm.
Date up towhich documends can be deposited with Band 2 18,07, 2025 upto 5,040 p,m.,
For datailed terms and conditions of the sale, please refer the Enk "E-Auction”
provided in Canara Bank's wabsite (www.canarabank.com) or may canfact Mr
Sudarshan Joshi, Chiefl (Mob No, 8655948054}, Mra, Rindal Vishal Parmar officer
(Mob. Mo, TE98185403) E-mail id : ch2360(E canarabank.com during office hours on
any working day ar the senica provider Baanknet. (M5, PSB Afiance Pyl Lid),
(Contact Mo, TO4661 25457 63549101720 82912202200 3802219848] 8160205051,
Email:suppor. baankneti@psballiance. comd suppaort. baanknet@psocurs247 .com)
Sl
Authorised Officer
Canara Bank, ARM Branch

Date : 26062025
Place ;| Mumbsai

from Matiangel Sacunties Depasikary Limited and Cienlral Dapository Seevicas (India) Limited and whese
email M= ara regeitared with the Company [ Deposiloeies | FTA &5 on Jung 20, 2025, being the
cul-oi date. A person wha is not & mamber a5 on the cut-alf dale shad traat the Nolica for
Infgrmiation purposas only Th Motica will ks be-avaitabio on he wedaita ol e f}:l"'l[bﬂﬂ}' at
wiave kEa 0, websifes ol Stocy Excnanges. The instructions Yar oining and manner of particpalion
in the EGM will ba provided i the Notice, Membsars stending the EGR thrawgh VEOAYM shall be
counted for the puepose of rackoreing the quonsm uncer Section 103 of the Companias Act, 3013

laEmbars h'lIIlr'lg ENANES [ Iy ard wWha Ravie ned yed regﬁll:fﬂl‘i'.lrﬂﬁlﬂij feir armnal 1 sk
the Camgany are requesied o regislenupdete thair emall i with by wriling to the Company af
investoemalalions B keysindia,ned ar 40 Compary's Reagistrar and Shars Transfer Agant &t vz, MUFG
Irdime ndia Prvate Limied &t mthelpdesk®in.mpms.mulg.com

The Compamy 'will grovide remate e-yoang fRcilty b all s members 1o cas? thelr wates an tha resalution
&5 5ef forih in the Molica, AddBionally, the Comparyy will provide taciiby of woting through e-yoing duing
the EGM. Tha dalailed procadura far westing wiies through remate e-voling al the EGM shall be

provwidad in 1k Mohce
By Oircler al the Board

Mitika Dalmia
Company Secretery & Compliance Officer

Paca - Mumbai
Dale - Juns 27, 2025

IKF FINANCE LIMITED

HEAD OFFICE : & 40-1-144, Corporate Cenire, M.G.Road,
Vijayawada-520 010, Phone No.: 0866-2474644

DEMAND NOTICE [Section 13(2})]
A nofice i hereby given that the following Borrower{s¥Guarantor(s]) have defaufled in the
rapayment of princigal-and inferast of the loans faclily oblasmed by tharm from the [KF Finance
Limited and the loans have bean classified a5 Non-Performing Asset (NPA). The notices ware
isued io them under Section 13(2) of Secwitization and Re-corstruction of Financial Assels and
Enforcement of Securily Interest Act 2002 on thedr fas1 krown addresses, bul thay hawve bean
raturned unsarved and as such they are beraby informed by way of this pubds notice.

1) Name of Borrower{s) Co- Borrower|s}Guarantaris}. 1) Mis. Prabhu Travel Rep by its

e ST

Propriafor Mr, Shreyash Pravin Prabhu, Ph: TO45864220 2iMr. Shreyash Pravin Prabhu
Slo Pravin Prabhu, Ph: 7021255363, 3)Mr. Pravin D. Prabhu 8/o D. Prabhu, Ph: 9082145155,
4] Mrg. Sartoshi Pravin Prabhu We Pravin Prabhu, Ph: 9082145155, All are Rio. Fal no

718, Biig No.3, B Wing, SRA CHS, Near Ahuja Tower, Rajabhai Desai Marg, New Prabhacayi

Wumbai - 400025, Maharashira,

| Date of Notice: 18.06.2025 | Date of NPA: 03.06,2025 |

Amount outstanding (As on 17-06-2025]: Rs. 52.04,03%- (Rupees Fifly Two Lakhs Four
Thousand and Thirty Nine Only).

SCHEDULE OF THE PROPERTY: Property Mo. Flat No. 718, Tih floor B - Wing budding Mo, 3
Prabhadeyw SRA Co-Oparative Housing Society Lid. constructed on land besring CTS Mo, 1087
1088 TPE-IV, Siluzted Kashinath Diwruwadi mad 2t Mahim, Tal and Dt Mumbaisuburtan 400025,

2) Name of Borrower(s)/ Co- Borroweris)iGuarantor{s): 1) Mis. Parth Enterprises Rep by its
Proprietor Mr. Prazhant Ganpal Guray, Shop Mo, 3, Grownd Baor, Pt No. $08, Sudharshan
CHS . B wingAcharya Donge marg, Fared East, Mumbal Maharashira. 400012 Ph; 8850535429

2] Mr. Prashant Ganpat Guray 5o Ganpat Gurav, Room Moo 101, 1st foor, T-30, Sai krups
Bldg:, Pratiksha Nagar, Bsar Palice Station, Sion Kolwada, Mumbs 4000322, 3) Mrs. Trupt
Prashant Guray Wio Prashant Guray, Room Mo, 101, 158 Floce, T-30, Sai Krupa Bldg., Pratksha
Nagar, Mear Police Slation, Slon Kollwada, Mumbai 400022

! Date of Notice;: 18.06.2025 | Date of NPA: 03.06.2025 |

Amotnt outstanding (As on 17-06-2025) Rs. 41,72 048)- |Rupeas Forty One Lakhs
Sevanty Two Thousand and Forty Eight Only).

SCHEDULE OF THE PROPERTIES: 1) All that piece-and parced of SHOP No. 1, on Ground
Flaar, Adm. 18 5g, mirs. in the building known a5 Shree Benuka Siver CHSL, siwatad on Plol Mo

2558 sluated al Sectar 17 al vilaga UUNE, Tal- Parvel, Désl - Rakgad 410206 within fha limis of
Parvel Municipal Conporation

2] All that piece and parcal of Shop ma. 2, on ground floor, &dm, 14 5. mirs, in he builkding knmwn
a5 Shrae Renuka Siver CHEL, silualad on Plot Mo 2535 siluated al Sactor 17 atvillage ULWE

Tha siegs are baing taken for sibskied sanice ol nolice, The afiove Barrowsns| and for thair
Guaranlor[s) are henaby called vpon 1o make paymant of cutslanding amount within 60 days
Tromithie date of publication of this nodice, fading which further steps will be taken aferexping of G0
days from fha date of this nodice under sub-sachan ¢4) of Sacton 13 of Secuntzabon and
Reconstruckion: of Feoancial Assets and Enlorcement of Sacunly inleres! Act, 2002 The
Bormowars attendion invibed to prosviziors of Sub-section|8)of Section 130l ihe Act, in respectof
fime evadable In redeem fhe secured assels,

Sdi- Authorised Officer, IKF Finance Limied

Date: 27062025, Place! Mumbad

d5 f') Union Bank
i gfEm of India

T AT A T A s | i Dederiaing
Tardeo Mumbai [31940) Branch, Address AL 251-B, Sefhna House, Tardeo Road,
Tarden, Muenbal, Maharashieg - L0007
Contact No: 232302209 Mail Id ; ubmn0531944iZumionbankofindia.bank
Ref: SAR3I194010108002800262504 Diate: 15.05.2025

To

The Borrower's

Anupam C Bhowmik

205, 3rd Flogr, Cm Shripal Park Chs Vicat Nagar Virar Thame MAH 401303 In,
SirMadam

Motice under Sec. 13 (2) read with Sec.13 {3) of Securitisation and Reconsiruction of
Financial Assets and Enforcement of Securty InferestAct, 2002,

Thi addressea Mo T engin have avallid (he lolowing credil Tacilities Irom our Tardedo
Mumbai {31840) Branch and failed to pay the dues/inatalment’ interest | aperale the
accounts salsfactonly and hencs, in terme of the RBI guidslines as to the Income
Rocognition and Prudential Accounting Marms, your accounsl's hashave Boen
classified as Mon-Perferming Asset as on 20,12.2011. As on 30.04.2025 a sum of
Rs. 12,78,132.86 (Rupees Twelve lakh Seventy Eight thousand One hundred
Thirty Two and paisa Eighty Six only] is culsianding in your actounb’s.

The pariiculars of amaunt due to the Bank from Mo, 1 of yau In respect of the aforesald
account’s are asunder;

Outstanding | Un applied Costf
Type of Amount  |interest we.f! Penal Charges
Facility asondate | 20.12.2011 | Interest Total dues
Ineurred
of NPA e as to (Simple) by Bk
on 200122011 | 30.04.2025 :
ﬂ:ﬁg Rs. Rs. 0.00 Rs.
FIXED RATE 30657990 | 9.69,553.T6 12,78, 132.86
Rs.
TOTAL DUES IN BOTH THE ACCOUNTS 12.78,132.86

o secure the repayment of the monies due or thie monies that may become due lo the
Bank, Anupam C Bhowmik. had fhave executed documents on 03.03.2003 and
craated seturity interest by way of
Morlgage af Immovable progey described herein balow: Flat No, 205, 3rd Floor,
Bullding Name "Shripal Park-B®, Soclety known as "Shripal Park -8 Co-op
Housing Soclety LTD", Plot Mo. 152, Survey No. 4024 of Village Virar, Virar
[West), Taluka Vasgai, Disirict Thanae - 401303,
Thersfare, you are kereby called upon in terms of sectiaon 13{2) of the Secuntisation
and Reconsfruciion of Financial Assets and enforcement of Secunty Intsrest Act,
2002, 1o pay a sum of Rs. 12,78, 13286 ogethar with further inberes! and charges al
the confraciual rabe a5 per the terms and conditions of loan documents executed by
you and dischargs your liabilities in full within 60 days from the date of receipt of this
nedice | failing which, we shall be constrained o endorce the aforesaid securilies by
EXereEing any arall of 1h:}r:ght5_q:ue:n ncher e sans sl
&g pergection 13 (13) of the Act. on receipt of this notice yow are resirained /prevented
from disposing of or dealing wilh the above sscuritias wilhout the conzant of the bank,
Your aftention is inmdled to provisions of sub-section {8) of Section 13 of (he SARFAES|
in respect of ime avalable, to redesm the securad aseets,
Yours Faithiully,
Sdi-
Authorised Officer

REF: BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, AT MUMBAI
INTERLOCUTORY APPLICATION NO 3670 OF 2023
IN
COMPANY PETITION (IB) NO. 4563 OF 2019
(Under Section 66 and 67 of the Insolvency and Bankruptcy Code, 2016)
Kailash T Shah ... Applicant/Resolution Professional of Corporate Debtor

Vs.

Narendra Patel & Ors

IN THE MATTER OF

Ultra Tech Cement Limited

Vs

Jaatvedas Construction Company Private Limited.
To

Honest Enterprise

a Proprietary concern having its address at 659/11, Rajiv Gandhi Nagar, Bibawewadi,
Pune, Maharashtra 411037 ...Respondent No.6
Gopal Enterprise

a Proprietary concern having its address at 1st Floor, Sangam Society, Near Sunder Laundry,
R.S.Marg, Indira Nagar, Malad East, Mumbai, Maharastra 400097 ...RespondentNo.7
Laxmi Traders a Proprietary concern having its address at 2 Talao Adivasi Pada, Bhd J B
NAGAR, Near Borosil Glass, Andheri East, Mumbai, Maharashtra 400059
...RespondentNo.8

...Respondents

.... Petitioner

.. Corporate Debtor

ONE 10 Enterprise

a Proprietary concern having its address at 01-Royal Palm, Near Soni Complex, Malad West,
Opp. West End Blog, Mumbai 400064 ...Respondent No.10
Unique Sales Corporation

a Proprietary concern having its address at G.No.12//MF.S.No.45, Sagar Nd East
5/b,Dhumalnagar, Vasai East, Palghar 401208 ...Respondent No.11
Chunilal B. Gupta

Majiwada Lorry Stand, Opp. Swati Nagar Service Industrial, Pokharan Road No. 2, Thane

(W), Maharashtra - 400610 ...Respondent No.12

Deepak Arun Modak

Room No.104, Building Bi. 03, Sector 01, Padmavati Road. Virar (W), Mahatarshtra 401303
...Respondent No.13

Global Interiors
a Proprietary concern having its address at A-2, 47, Lohiya Nagar, Near Milan Subway,Vile
Parle West, Mumbai 400056 ...Respondent No.14
Kashish Enterprise
a Proprietary concern having its address at Flat No.104, Florica Bldg No.1,1st Floor,
Kasarvadavli, Near Everest Country Side, G B Road, Mumbai 400602

...Respondent No.15
Aadarsh Enterprises
a Proprietary concern having its address at Plot No.99, Shop No.1,Floor-1, Bhavana Baug,
2nd Gully, Shankar Pupalla Road, Mumbai Centre, Mumbai 400008

...Respondent No.16

Sushila Enterprises
a Proprietary concern having its address at Shop No. 5, Imperial Square, Opp. Nagla Bunder,

Bhaynaderpada, G. B . Road Thane (W) 400615 ...Respondent No.17
Mahir RZA

Having its address at Room No. 1 Chalwal No. 1, Pancham Chawal, Indira Nagar, Titwala
421605 ...Respondent No.20

Mahir RZA GD_City (A Wing)
Having its address at Room No. 1, Chalwal No. 1, Pancham Chawal, Indira Nagar, Titwala
421605 ...Respondent No.21
Mahir RZA GD_City (B Wing)
Having its address at Room No. 1, Chalwal No. 1, Pancham Chawal, Indira Nagar, Titwala
421605 ...Respondent No.22
Mahir RZA GD_City © Wing)
Having its address at Room No. 1, Chalwal No. 1, Pancham Chawal, Indira Nagar, Titwala
421605 ...Respondent No.23
Ganesh Trading
a Proprietary concern having its address at _Bldg No506, Room No.1, Prop No 004939900,
Ulhasn, Ulhasnagar, Thane 421002 ...Respondent No.25
R K Enterprise
a Proprietary concern having its address at Room No 2, Ground Floor, Budh Phule Nagar, Dr.
Ambedkar Road, Thane, Maharashtra 400099 ...Respondent No.26
Natural Corporation
a Proprietary concern having its address at Room No 250, Devi Poojak Chawl, Near Lorry
Stand, Buddha Phule Nagar, Ambedkar Road, Thane 400602 ...Respondent No.27
Agiliro International
a Proprietary concern having its address at FIr-5, 18 Plot-29-04, Essa Manzil,Shree Ram
Mandir Marg, Durgadevi Udyan, 4th Kumbharwada, Mumbai - 400004

...Respondent No.28
Dharashiv Enterprise

a Proprietary concern having its address at Regal Heights, Office No. 205,Sec 9, Achole,
Thane 401209 ...Respondent No.29

1. The captioned Application under Section 66 and 67 of the Insolvency and Bankruptcy Code,
2016, was filed on 12.08.2023 by Mr. Kailash T. Shah, Resolution Professional of Jaatvedas
Construction Company Private Limited.
2. Take Notice that the next date of hearing in the captioned matter is 05.08.2025.
3. This substituted service is being issued in compliance of Order dated 09.04.2025 passed by the
Hon'ble National Company Law Tribunal, Mumbai Bench-Il.
4. Any Respondent desirous of opposing the Captioned Application should send to the
undersigned, a copy of his affidavit, signed by him or his advocate, with his name and address, so
as to reach the Applicant not later than two days before the date fixed for the hearing of the
Application. Acopy of the Application will be furnished by the undersigned.
Kailash T. Shah
Resolution Professional of
Jaatvedas Construction Company Private Limited

Date: 28.06.2025 Reg. No. IBBI/IPA-001/IP-P00267/2017-18/10511

Place: Mumbai

Email: jaatvedas.cirp@gmail.com
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PUBLIC NOTICE

NOTICE hereby given on behalf of my client that my clients (1) Mr. Ganesh Yallappa
Methari and (2) Ms. Laxmi Metheri are the only legal heir of their father late Mr. Yallappa
Bhugappa Metheri , who was expired on 05-09- 2024, bearing death certificate Registration
No. D202427902690003836 and Mother Ajamma Yallappa Metheri, expired on. 28-05-
2019, bearing death certificate Registration No. D-2019-27-90269-002221, there father
purchased a flat premises situated at, B-101, Floor-1, B, Green Palace Chs Ltd, D.V Kadam
Marg, Shastri Nagar, Opposite Municipal Primary School, Dharavi, Mumbai - 400017, from
M/S Forward Construction Corp sale dated 23/02/2005, he made will dated 8th day of]
September 2020, his registered No. BABAI - 3/5165/5/15/2020, in the name of my client (1)
Mr. Ganesh Yallappa Methari and (2) Ms. Laxmi Metheri, and after his death the said flat
premises share certificate from 136 TO 140 both inclusive of GREEN PALACE , CO-
OPERATIVE HOUSING SOCIETY LIMITED transferred in my client name.

Any person/s having any right, tilde, interest, claim or demand whatsoever in, to or upon the
said property or any part thereof should notify the same in writing (together with attested
copy of documentary evidence in support thereof) to the undersigned within 07 days of the
publication hereof failing which the transaction shall be concluded without reference to any
such right, title and claim and the same, if any shall be deemed to have been waived and/or
abandoned.

SCHEDULE (SAID PROPERTY)
B-101, Floor-1, B, Green Palace Chs Ltd, D.V Kadam Marg, Shastri Nagar, Opposite

Municipal Primary School, Dharavi, Mumbai - 400017 s/

Dated this 28th day of June 2025 g y \ISHRA (ADVOCATE, HIGH COURT)
Email id -legalworkbandra@gmail.com, Contact No. : 8454920758
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Form N.D.[See Rule 92 (3)]

It is hereby informed for the knowledge of public that MR. JAIS MOHD NAJIM HUSSAIN SIDDIQUI
Owner of Motor vehicle No. MH-03-DV3182 has expired on 09.02.2022. SMT. JAIS JAIS MOHAMAD
SIDDIQUI Address At W/0 JAIS MOHAMAD SIDDIQUILALABAHADUR SHASTRI MARG ROOM NO.
37 BABA STEEL WALA CHAWU NEAR LION GARDEN, KURLA WEST MUMBAI, MAHARATHRA
400070 being the successor to the possession of the above mentioned to conferintend to use the
vehicle and accordingly. | have applied to the appropriate Authority / Regional Transport Office/
Regional Transport Authority for the transfer of vehicle in my name.

Any person having any claim or objection in this regard, should within 15 days from the publication
of this Notice, bring such fact to the notice of Regional Transport Office/Regional Transport Authority
Dy. R.T.0. Mumbai East {MH-03}

Name of the successor
SMT. JAIS JAIS MOHAMAD SIDDIQUI
W/0 JAIS MOHAMAD SIDDIQUILALABAHADUR SHASTRI MARG ROOM NO. 37
BABA STEEL WALA CHAWU NEAR LION GARDEN, KURLA WEST MUMBAI, MAHARATHRA 400070

e G ATSEhReR forthes

(eft g e ffiree)
HNATICA: TeT § ¢ STATAR 2L oMUETH3R %%
e sriftrm : wifed . 502, ufea weian, fSreais Hivawatd, orfee, ,
Fifeael afvem, Gag, TTE-Yo okl Gl 023-R¢ELCYYRY
$het: info@mayukh.co.in Js@TEe: www.mayukh.co.in

Public Notice
TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of (name of Company) Mahindra & Mahindra Limited
having it's Registered Office at: - Gateway Building, Apollo Bunder, Mumbai, Maharashtra, 400001.

Registered in the name of the: - Pankaj Gordhandas Jtly with Vijay Gordhandas (Deceased) Following
Shareholder/s have been lost by them.

Sr. | Name of the Shareholder/s | Folio No. | Certificate No. | Distinctive Number/s Total Number
No. of Shares &
Face Value
1. | Pankaj Gordhandas P003078 | 417587 1240057356 - 124005475 | 240 Equity Shares in
Vijay Gordhandas 2018185 5895487 - 5895606 05/- Paid Up
(Deceased)

The Public are hereby cautioned against purchasing or dealing in any way with the above referred share certificates.
Any person who has any claim in respect of the said share certificate/s should lodge such claim with the Company or its
Registrar and Transfer Agents KFin Technologles Ltd,, Karvy Selenium Tower B, Plot number 31-32, Gachibowli,
Financial District, 500032 within 15 days of publication of this notice after
which no claim will be entertained and the Company shall proceed to issue Duplicate Share Certificate/s.

Pankaj Gordhandas
Vijay Gordhandas (Deceased)

Name of Shareholder.

Place: Mumbai
Date: 28.06.2025

Public Notice
TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of (name of Company) Sumitomo Chemical India Ltd
havmg it's Registered Office at: - Building No. 1, Shant Manor Co-Op Housing Society Limited, Ground Floor,
i Ashok X Road, Kandivali (East), Mumbai, Maharashtra, 400101.
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Be, Y N T-UIEr e S TEE @A A AER GEER g e SR, It is for general information that I, Kamble
< - — - Priyesh Balaram S/o Balaram Kamble R/o

bl i el i i G I I Room No.103 A Wing Shiv Panvati Residenc
= i sk O B L = Buiing No2 Opp Petrol Pump. Centrl
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;?;?ﬁ::gﬁ:;ﬁ;ﬁ;  fim, ;:T %mﬁ q;: :ia;ﬁi? f;;;;‘;/@ - 401209, declare that my name has been

T T -, BEEA, i | 22¢ q 238, T o F.o, 0 T ¥ 7w wrongly written as Kamble Priyesh Balaram
F.ou, FBWIT TE, FLEM | e, wie .2 d Lue, T FHSER HE™ VR Sunanda in my Bachelor of Engineering
Hfegusaes, AramEaT aftaw- | e, wEE wfede, e eh) Degree Certificate as Priyesh Balaram
%0803, afTEH-%0%303. Kamble in my IIT Kanpur MBA Grade Report.
il hoigr AT/ ke e STHfER/TRVIER. (ST 3@ d) T ATER € GEAT TR dedTaEd &0 The actual name of mine is Kamble Priyesh
T AT eI T WA STETE AT AT 3R, o S el GUAEH HEEreA e Balaram, which may be amended accordingly

23 =41 Uik (¥) Siarid Hiffiaeiea &0 feg@i=h ged Sucarat Hrar weft s, fam, 3 g aam
S TSl TR h, T BT Hetd ¢3(¢) Adid, TH 37 g R, Yo ol AR
Seleat @etag skl fohar gwaiaomardt fifsa oo araydt HHie fFfaer Feen T, gufaa e

W, NG T G st fafres

srfafee wmaT Sl geT 9
$-TaaE ga

I A oA AT AR T GFA AEEReR forfwes (qet wgw derere fafuee) =
S AT FEATEROT FAT WA, £ T 0?4 TSt g 3,00 aTeial foefestt i / s
et~ foasgaTe MEEmigR (“VC/OAVM”) ST Shefl STTéet, Siuiehed 3% S[F 2034 =1 EGM
AT YEHA TG il SAFEE HO HEE, 093 (fufEm) snfr @netwid q@R e R
Tl AR WG ToH Fed, i ofe vameEs e et sfean (‘SEBIY) T Y heiean @mT
ARTHEE AT STEd.

et IRTHRITER, S TEE T AR, 6 S 034 TSt SR Jacie geE /
araeff wrereRTeA Hieviined IRd onfo U et W St foham TR snftr SR FEw Use
$-TeTgR TSTUATd AT TR, HEEd hofes seielt/SMusdied GiadgR Soframmed wmfiet 21 wrehara afor
TR B YA, $SiuAHe anie ST ga st $Sfen geew foite $-seifomer gevmh
Buarh fohen E-RféTgR weaeH sFvaTeh vgd SSfiumean ged el IR, R e 03 Saa
HIH TSI et/ Sieedien giadgR weurh S gewieh T Seft S,
USTUAE FE e dEETEe
www.mayukh.co.in =, wHrgiver=n JaEse www.evoting.nsdl.com @ snfr wiEw
TS JeHTse v fieds fafies www.bseindia.com s e ueey sEa.
$eftun qre fte $-sgifen enfor $-=gifémmamdt gemn

AT HH Lol AT WL WeH HEA, HOH (FIRATH IO SmEE) frEm, 209y
= T R0 TE ATt S, i Fearmmn sy ey deegr wem shaen $-sier giadet
weifta Fslt aRweREg aree SO fafedn frmmran fam vy < grer w6, S sTdedr gee
$often g fdie $-saifen snfor §-s@iféeh glaen wem woam stwfda o, Feft uftor wai
SEBI/HO/CFD/CMD/CIR/P/2020/242 f&ai o) feder 2030 o, @d daftrs <ife
WRERFETS 3-caifen Wik Yl vem Feft sméa, wren feuifiet gevnien <nfe @R /
JeTsegR e e hefRmcagR. S $-s8fen a1 YoM Huarrd! Tuadver= dar fw
FedT TEd. HERMT ATGR Fesfavard Id I SSeE=an gerd g FearsHn foe srew e
T AT HAGHTGR SR shall STedt. Ssiiunmed fiite $-<aifdn amfor $-eaifdmeh wfsren
Sfiem=an gerned el o,

fite $-RIfen heraeh goan, & et 034 U GRS 0], 00 TN G& Arder M T,
%¢ F R0’ TSl GRHDN ot 00 el HUeA. 1 AT, HH Foieli=en Tgd eI HaeH F&
AT, WA TTTEEITS §-=ITeT Hissel e Hie.

et/ SAusdie gR SSfome) Sufe eI wew Snfor s foie $-RfEgR e
FEAAT SR e Fefel el AT 1121 378 Foar gfeiferd e, 3 $ofiun soam g2m SHeten
$-cRifén giadigR waeH Hvar s s, Sshonget Rt $-RifémgR wagH o gee Sfumesy
IR T IhdTd T AT §E1 HAGH AT SR TR0 AT,

Sfemmsd fdie $-=aifen anfor $-<AifémgR wagm FwaEnd! wee amar Fivs s
ifem g WFET, 23 T 034 IR,

37) O Tord W FHOM ST CehuEeh AT TeacaHa e Fee S enfor e,
%3 & Qo34 AT Sifow A far aRor FOMH FordiEl Skt evoting@nsdl.co.in
nichetechpl@nichetechpl.com = ot wreqa i st snfor wrgee fireq wrehd.

%) Sefemed e $-s@ifn snfor d-eaifemeh wfswn o gerrea AeEmed foelt s, S
e R $-Sefivmmel wewrll dvaEEl wed Tl R, d CuEdivesdl e
e got ugelt e A=t evoting@nsdl.co.in I AT 033-2%R% Uy AT
SHHTRTER QeI HUeh H1Y VhATd. $-Salfomel Haferd hIocTdl Seiean serdid, qewt
wuEdeE $-wifen dmEEeen https://www.evoting.nsdl.com & s framma
IYeAeY I HEEIEIS! ARAT feremet S 9o (FAQs) @for $-agifen amawerat gfeasnt
TeTelt fefa wrefier 2ret Y sHTeRTeR TATEE et §Ueh T §¢00 goRo {0 fEHAT geo0 22
%% 30 / evoting@nsdl.co.in fFar #ft swi= @, @@ smE: nichetechpl@
nichetechpl.com =t &eh Hrema.
= R §-0a e feutfetiomed Aigviia Al @i §-sifdmarel arRedt st
sifor qreas fesfavarandt snfir $-fa s Hig feSiGR ERIICEREICHH

%) S Ser fifeeh e 3t ST T FIAT WIS wuih, HeET A1, N wlefhheet
T Shorell Ta (JE S A, T (9 FISH T -maiihd T sheell ) ST Sem
(3o TS T-TaifRd WA el I FHoe $ia smadiek weve info@mayukh.
co.inRTA =1 i@ smdir v nichetechpl@nichetechpl.com st $ergR
& L

) R et fere ugdin dact stade T AT Here i e v info@mayukh.
c0.inRTA =1 €@ smadier wevsi nichetechpl@nichetechpl.com @ -DPID-
CLID (25 3/t DPID + CLID far & 37t emeneff s, @, aeme qreet fohan
THE @ e v, 9 (S -y gq) fen s (weE-ymiie ud) g
e .

) atefor weEit qey (1) fohan (@) wed g Fevedn quEfier= qH e areRdl el
e frsfavamandt evoting@nsdl.co.in st 3-8 ferdt arae vkt

VC/OAVM git EGM wsd wrer groarsh sfman

@e= :https://www.evoting.nsdl.com =1 wm@R VC/OAVM gr @i=n fuire
{-zgifen i hefRmEeEar am wed nfr swfren EGM @édt EVEN frags EGM weat
sefer e v, VC/OAVM gt EGM el sufera wevarht aferar sk EGM =
e Ty Hhefl AR,

Registered in the name of the: - Minaxi Pankas Jtly with Pankas Gordhandas Following Shareholder/s have been lost
by them.

Sr. | Name of the Shareholder/s | Folio No. | Certificate No. | Distinctive Number/s Total Number
No. of Shares &
Face Value
1. | Minaxi Pankaj M0002057| 523 276690170 - 276691189 | 1020 Equity Shares
Pankaj Gordhandas in 10/- Paid Up

The Public are hereby cautioned against purchasing or dealing in any way with the above referred share certificates.
Any person who has any claim in respect of the said share certificate/s should lodge such claim with the Company or its
Registrar and Transfer Agents MUFG Intime India Pvt. Ltd, C 101, 1st Floor, 247 Park, L B S Marg, Vikhroli (West),
Mumbai, Maharashtra:-400083 within 15 days of publication of this notice after which no claim will be entertained and
the Company shall proceed to issue Duplicate Share Certificate/s.

Minaxi Pankaj
Pankaj Gordhandas
Name of Shareholder.

Place: Mumbai
Date: 28.06.2025

Public Notice
TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of (name of Company) Ultra Tech Cement Ltd
having it's Registered Office at: - B Wing, Ahura Centre, 2" Floor, Mahakali Caves Road, Andheri East, Mumbai,
Maharashtra, 400093.
Registered in the name of the: - Minaxi Pankas Jtly with Pankas Gordhandas Following Shareholder/s have been lost
by them.

Sr. | Name of the Shareholder/s | Folio No. | Certificate No. | Distinctive Number/s Total Number
No. of Shares &
Face Value
1. | Minaxi Pankaj 81351074 | 236366 132519574 - 132519618 | 45Equity Shares in
Pankaj Gordhandas 10/- Paid Up

The Public are hereby cautioned against purchasing or dealing in any way with the above referred share certificates.
Any person who has any claim in respect of the said share certificate/s should lodge such claim with the Company or its
Registrar and TransferAgents KFin Technologies Ltd, Karvy Selenium Tower B, Plot 31-32, Ganchibowli Financial
District, Hy A 500032 within 15 days of publication of this notice after which no
claim will be entertained and the Company shall proceed to issue Duplicate Share Certificate/s.

Minaxi Pankaj
Pankaj Gordhandas
Name of Shareholder.

Place: Mumbai
Date: 28.06.2025

Public Notice
TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of (name of Company) Kajaria Ceramics Ltd having
it's Registered Office at: - SF-11, Second Floor, JMD Regent Plaza, Mehrauli Gurgaon Road, Village Sikanderpur,
Ghosi, Gurugram, Haryana, 122001.
Registered in the name of the: - Seethalakshmi Raman Jtly with R Narayan Following Shareholder/s have been lost by
them.

Sr. | Name of the Shareholder/s | Folio No. | Certificate No. | Distinctive Number/s Total Number
No. of Shares &
Face Value
1. | Seethalakshmi Raman 00109315 | 2597 158920391 - 158921310 | 920Equity Shares
R Narayan in 1/- Paid Up

The Public are hereby cautioned against purchasing or dealing in any way with the above referred share certificates.
Any person who has any claim in respect of the said share certificate/s should lodge such claim with the Company or its
Registrar and Transfer Agents MCS Share Transfer Agent, Address: - F-65, Okhala Industrial Area Phase 1,
New Delhi, Delhi, 110020 within 15 days of publication of this notice after which no claim will be entertained and the
Company shall proceed to issue Duplicate Share Certificate/s.
Seethalakshmi Raman
RNarayan
Name of Shareholder.

Place: Mumbai
Date: 28.06.2025

Public Notice
TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of (name of Company) Banco Product Limited having
it's Registered Office at: - Bil, Padra Road, Near Bhaili Railway Station, Vadodara, Gujarat, 391410.
Registered in the name of the: - Minaxi Pankas Jtly with Pankas Gordhandas Following Shareholder/s have been lost
by them.

Sr. [ Name of the Shareholder/s | Folio No. | Certificate No. | Distinctive Number/s Total Number
No. of Shares &
Face Value
1. | Minaxi Pankaj 00130401 705 52513886 - 52516885 3000 Equity Shares
Pankaj Gordhandas in 2/-Paid Up

The Public are hereby cautioned against purchasing or dealing in any way with the above referred share certificates.
Any person who has any claim in respect of the said share certificate/s should lodge such claim with the Company or its
Registrar and Transfer Agents MUFG Intime India Pvt. Ltd, Address: - Geetakunj, 1, Bhakti Nagar Society, Behind
ABS Tower, Old Padra Road, Vadodara, Gujarat, 390015 within 15 days of publication of this notice after which no
claim will be entertained and the Company shall proceed to issue Duplicate Share Certificate/s.

Minaxi Pankaj
Pankaj Gordhandas
Name of Shareholder.

Place: Mumbai
Date: 28.06.2025
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Public Notice
TO WHOMSOEVER IT MAY CONCERN

This is to inform the General Public that following share certificate of (name of Company) Anant Raj Limited having it's
Registered Office at: - CP -1, Sector - 8, IMT Manesar, , Gurugram, Haryana, 122051.

Registered in the name of the: - We Kanti V Dand Jtly with K.M.Shah Following Shareholder/s have been lost by them.

Sr. | Name of the Shareholder/s | Folio No. | Certificate No. | Distinctive Number/s Total Number
No. of Shares &
Face Value
1. | KVDand 31201 | 16616 4031501 - 4031600 500 Equity Shares in
K.M.Shah 20454 4415301 - 4415400 10/- Paid Up
20934 4463301 - 4463400
24735 4843401 - 4843500
27065 5076401 - 5076500

The Public are hereby cautioned against purchasing or dealing in any way with the above referred share certificates.
Any person who has any claim in respect of the said share certificate/s should lodge such claim with the Company or its
Registrar and Transfer Agents Alankit Ltd:- 2E/21 Extn, New Delhi, Delhi, 110055 within
15 days of publication of this notice after which no claim will be entertained and the Company shall proceed to issue
Duplicate Share Certificate/s.
Place: Mumbai

Date: 28.06.2025

Kanti V Dand Jtly with K.M.Shah
Name of Shareholder.
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